
sI]P!EME COIJRT OF INDIA

E 6/2024-SC(RC)
New Delhi, dated July 29, 2024

VACANEIIIRELIAB

Sul,i lnviting applicaluqlrs llol ]El!!!g !p rt tht €x-cadre post of Additional
RegisEar (Secu ty) in Pav Level 14 on deputation basis in Supreme Court of
India - reg.

EIgibililJlconditions tor Iilling up (hf post-bJ lay of deputarion

Educational Qualification Degree of a recognized University
The candidate must have knowl
operation

Minimum 7 years experience in
supervision of security of large buildings..

OR
e in the rank of Assistant
equivalent post in a police or

08.2024)

General Inlormation

1- The pe od of deputadon is, initially, fixed as one year which may be extendable funher.

The period of deputation including period of deputation in another ex-cadre post held

immediately preceding this appointnent in the same or some other organization ot

department of the Central Govemment shall ordinarily not to exceed three years.

The pay of official appointed on deputation will be fixed as per the instructions issued by

Govemmeflt from time to time.

Thc applicarts who are eligiblc and car) be spared in tlre even( of selection may forward

their application through prcper channel alongwiti No Objection Certificat€, \4gilance

Clearance aDd attested copies of ACRS/APARs for the last five years to Recruirment Cell,

2

l

Applications in the prescribed format are invited for fllling up of one ex-cadre pos! of

Additional Registrar (Security) on deputation basis in Supreme Coun of India.

I

lExne'tence

Pnra Military organization.

Below 56 years



1

Supreme Court of India, Tilak Marg, New Delhi-110001 by 2_O.OA.2024. Applications

received after due dare shall not be entertained

The applications not received through proper channel, witlolLl supporling documenrc,

photograph, unsigned and incomple(e in any manner will not be considered and 1{,ill stand

rejected.

The eligible candidates will have to appear for a computer test reg.rrding their knowledge of

computer operation and those who qualify the computer test wjll have to appear for an

Interview before an Interyiew Board. No TA/DA will be paid to *r( (andidares for appearing

in dre computer test or inteffiew

The candidates who qualify in bolh compuler test and intervjew la ill be considered against

appointment to the ex-cadre post of Additional Registrar (Security) ir the ordar of merit and

his/her appointment \dill not confer upon him/her any right or title to claim appointment on

the ex-cadre post or promotion in the regular channel.

Registlar (lJuman Rcsources)

(,



SUJBEME-EQUET IEINDIA
(RECRUITMENT CEI,L)

recent passport

photoBraph

APPLICATION IOR I'HE FX-CADRE POST OII
ADDITIONAT, REGISTRAR (SF:CURITY) ON DEPLIIATION BASIS

IN TIIE SUPREME COURT OF INDIA

1.

2.

3.

4.

Name of the Applicant

Father's Name

Date of Bi(h

Age as on 20.08.2024

5. Educationalqualifications

6. Details of Experience (in chronological order)

Post held PeriodS,NO Name and address of
Office/organization From

Nature of
duties in
briefYcars Monrhs

wirh
Basic Pay

In case the present employment is held on deputation basis

a) The dale oI initial appointrnent : .......................

b) Period of appointment on : .......................
deputation

c) Name of the parent office/
organizatioh to which you
belong

d) Catcgory of office (whcther
Cenrral GolI./Srate Gou./
High Coun etc.)

7

B. CorespondenceAddress



9. Phone/Mobile No

I0. E.Mail address

I l. Additional Infomlation, if any

Signarure of the candidate

1)

Da(e
Place

Cenified lhar the information furnished above is true to the besr ol my knowledge & helief.
lf ar any stage, anv information is found to be false or incorrect, lny applicatjon will be
liable to bc iejeded.

Ii,rme of tlle candidate


